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ClVIL APPEAL NQO(s). 1597 OF 2008
BEFORE THE REG STRAR M A. SAYEED
ASHOK KUMAR SI NHA Appel I ant (s)
VERSUS
JAYA SI NHA Respondent ( s)

(Wth appln(s) for directions and prayer for interimrelief
and office report)

Date: 06/02/2013 This Appeal was called on for hearing today.

For Appellant(s)
M. Aditya Kumar Choudhary,
M. Ugra Shankar Prasad, Adv.

For Respondent (s)
UPON hearing counsel the Court made the follow ng
ORDER
No further steps required.
The matter be processed for listing before the Hon' ble Court, as

rul es.
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